
 
 
 
 
 

BEFORE THE NATIONAL GREEN TRIBUNAL,  
SOUTHERN ZONE, CHENNAI 

 
ORIGINAL APPLICATION NO.42 OF 2022 

 

 

 
IN THE MATTER OF:- 
   

 UTCHIMEDU ERI SANGAM,  
PUDUCHERRY 

  APPLICANTS 

Versus 
 

  GOVERNMENT OF PUDUCHERRY                    
 
 
                         

                              PAPER BOOK – I 
 

 RESPONDENTS  

 
 

        I N D E X 
 

 
 
 
 

Through 
 
 
 
 
 
 
       

A.  Sathya Bama 
                                                                                Standing counsel for  
                                                            Puducherry Pollution Control Committee 
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1. Counter Affidavit Filed by the Fifth and Sixth 
Respondents 
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